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Title: Need to solve the problems faced by the coir workers in Kerala.

SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, | take this opportunity to bring to the notice of the
Government of India an issue regarding coir workers. There are about five lakh women coir workers in Kerala. They
are thrown out of employment because the producers refuse to continue with production due to the export policy
adopted by the Central Government. We all speak for women empowerment, but unfortunately these five to six lakh
women workers are thrown out of employment for no fault of theirs. The Government of India proposed certain
schemes and those schemes were implemented by the State Government. The Central Government had promised
to give fifty per cent of the money. The Central Government said it would be on 50:50 basis. But the Central
Government did not disburse a paisa towards the implementation of this scheme. The Central Government
suggested the scheme and the State Government implemented it. This is an age-old traditional industry,, The
workers are now in starvation. We will hear about starvation deaths in the near future. Until and unless the Central
Government takes immediate remedial measures, the situation will become worse. |, therefore, request the Central
Government to consider the matter as seriously as possible.

MR. SPEAKER: Now the House stands adjourned to meet again at 2 p.m.
13.16 hrs.

The Lok Sabha then adjourned for Lunch till Fourteen of the Clock.

14.07hrs.

The Lok Sabha re-assembled after Lunch at seven minutes

past Fourteen of the Clock.
(Mr. Deputy-Speaker in the Chair)
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Jurend "eEied : g 49 eyl Now, Matters under Rule 377 will be taken up.



